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Appel I ant (s)

SECTION |1 A

Respondent ( s)

was called on for hearing today.

HON BLE MR. JUSTICE P. P. NAOLEKAR
( VACATI ON' BENCH)

For Appellant(s)

For Respondent (s)

UPON heari ng counsel

CORDER

MVs.

SSSS

K. Sarada Devi, Adv.

Kul di p

Si ngh, Adv.

R K. Pandey, Adv.

Sanj ay
T.P. M

Kat yal , Adv.
shr a, Adv.

the Court made the follow ng

Argument s heard.

Judgment

(Neena Ver ma)

Court Master

reserved.

Court Master

(Vijay Aggarwal)



